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In exercise of the powers conferred by clause (d) of sub-
seciion (2) of seciicj soovion 26 of the Delhi Urban &t
Commlission ket 1875 ( ef 137 ) y the Central Govemmment hereby makes the
e

_c...f.ov'mg m-es;' na

title Aand cormencementi-

1, Shors
(1) These Rules my be called %he Delhi U"oqh Art Cormnission
(Submisgion-of-Anmunl- Reparid By 05“-1@ S e -

(2) They ghnll come into ‘force on the date of -their publication in
the 0fficinl Gagette, ™ = ~. - .

e

2 Deflirizicne;-

In these rules, unless the context other reguires:-

(e) "sct" means the Delhi Urban Axt Commission act, 1973(1 of 1974 .
(b) "Section! means a section of the dcti

%¢ Submission of annuasl repori;-
(1) The Delhi Urban Art Commission shall prepare and forward to the
Central Government an annual Report, giving a true snd full sccownt
of its motivities, during the previous ye~», within three months
of the oonclusion of the year to which it reintfg:
( Provided that the Ceniral Goverrment my, on sufficient cause
ghom by the Commission, allow it suoh furither +time ag it thinks
£it in the ¢ *oums tances of the cese to prepare and forwsrd
the annusl repori, Z

i(,'(

(2) The ennunl report shmll contain the pnriiculars in respect
the mnitters specified below, namely;- '
I, Introduction.
I, ddministrations
III. The Commission and 1its meetings.
IV. Office orgmnisations
Y. Jurisdiction.

III. Stntisticnl dntn ~bout the mugber of nrovosel scrutinised

by the Cormission, ~§~
number of propos,.]s approved with maificsation 2nd the nurher of
Proposals pendirg with the Commission with the period of nendency.

mcr of 'p'ropns” g apmTaved Tithant mﬂ*f‘ic"tians,
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The number a»d brosd detmils of tho .rojosals Wuich Aride begn.
exempted from the purview "of the Commission unde I s&.c ticr 22
shall also be;men uloneo. sep g vely.
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